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\ I1IQH comm" OF DELHI
_Shfcrshah Road, New Delhi

/DHC/G32.-IB/G-3/NJ/t/Z025 ___...Datede---'*""1 '
- -»: 8. Sessions Ju¢9°gifieéoiiz-fig“ coat-1;, New Delhi

W ,,....... ..The Registrar General, ma” "°""”")""-gréfi 5’/K
l-Iigh Court ofDelhi, rt _ ~
New Delhi. . A '3 fl\_l[i,\

The Director, ‘;>_ W __ _, - ,- . ‘
National Judicial Academy, ' D M
Bhadbhada Road P.O. SurajNagar T mnseknn1ecumt,Nat R, __
Bhopal-462044 M’.121 ' 1". . 2 ~ C‘
[FaxNo.0755-2696904, Tel: 015,5-2696669] '"

From p

To

Sub: Nomination of Judicial Officers for Programme No. P-I469, P-1471, P-1474 & P-
1477 at National Judicial Academy, Bhopal.

I am directed to refer to your letter No. NJA/Dir./Ac.Prog./2025-26/I885 dated
04.09.2025, on the above subject, and to say that I-lon'blc the Chief Justice has been pleased to
nominate the following Judicial Officers for attending the Programme No. P-1469, P-I47], P-
I474 & P-I477 scheduled to be held in the month of November & December, 2025 being
organized by National Judicial Academy, Bhopal as mentioned against their respective names
hcrcunder:- ' ,

Sir,

S. Program Date Programme Name Names of the nominated officers
No 1310- . l

.1 1. ‘l P-I469 15.11.2025 Refresher Course for 1. Mr. Vidya Prakash, Special Judge‘
& PMLA Courts J (PC Act) (ACB), Rouse Avenue‘

16.11.2025 Court Complex, New Delhi.
J 2. Mr. Sanjay Jindal, Special Judge

(PC Act) (CBI), Rouse Avenue
Court Complex, New Delhi. l

3. Mr. Sanjay Bansal, Special Judge
(PC Act) (CB1) (Coal Block
Cases), Rouse Avenue Conn

i . Z Z _ _ t Comp_lex,i\Iew Delhi. - W
‘2. if P-1471 22.11.2025 ‘Orientaliian Programme l. Mr. Puneet Nagpal, Additional

&. for Newly Appointed Secretary, Law, Justice & LA,
23.11.2025 p Districfiudges GNCTD (diverted capacity). @

. 2. Mr. Nishant Garg, DI-IJS (under
training) *

V l 3. Mr. Virender Negi, DI-IJS (under
‘ " _ training)__ Z Z

3. =1’-14'/4 06.12.2025 Refresltefi Course yfor 1. Ms. Colette Rashmi Kujur, Asil
J & POCSO Courts (POCSO), East District,

07.12.2025 Karkardooma Courts, Delhi.
1 2. Mr. Sachin Jain, ASJ (POCSO),

West District, Tis I-Iazari Courts,
‘ _Tn.¢Lic}'o\0 B-n.¢ww@I *2)
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‘ Delhi. P P ‘
Ms. Aditi Gurg, AS] (POCS0l.
West District, Tis I-Inmri Courts,

1 Delhi.
=4. ii-1411”) is 26.12.2025 1Natiot-inl snail... on t. Mr. Sonu Agnihotri. District \

Judge, East District,
Kurkerdoorna Courts, Delhi.

J 8: Alternative Dispute
ll 21.12.2025 Resolution i
‘i 1, )2. Dr. Sugandho Aggurtvnl, District.

l l ‘ Judge, New Dclhi District.
l Patinln l-louse Courts. New Delhi.

‘ 1 3. Mr. Harjyot Singh Bhnlltt.
1 ‘ District Judge, South-West
. Distt'ict,t)tvntktt Courts, Delhi

if!

Yours Sincerely,

(Vinny Shanna)
Deputy Registrar (Gaz.-IB)

:73 _ 6,‘ so for Registrar General

/Dl~lCJGaz.-IBIG-3INJAl2025 Dated: 1.2 I It 1,30,;3-
Copy along with copy of‘ letter dated 04.09.2025 oi‘ the Director, National Judicial

Academy. Bhopal Fortvardcd to the lbllowing Principal District K: Sessions Judges 8: the Principal
Secretary, Department of Law. Justice 8: LA. (iovctnmcnl of NCT of Dcllti (GNCTD) with the
request to inform the nominated Judicial Ofticcv. mpectively and ask them to co-ordinate directly
with National Judicial Academy, Bhopal with regard to study material and other details of the
programmin-
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No.Misc./Tmg./RACC/Gaz./2025/ Q § .--cl Dongs? ‘Cal Nile ‘L!
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The Principal District & Sessions Judge (l~tQs), "F51-lazari Couns, Delhi.
The Principal District & Sessions Judpc. New Delhi District, Patinla t-louse Courts,
New Delhi.
The Principal District & Sessions Indgc. South-West District, Dwttrkn Courts, New
Delhi.
The Principal District & Sessions Judge, West District, Tis I-lamri Courts, Delhi.
The Principal District & Sessions Jutlgc-cum-Special Judge (PC Act) (CBl), Rouse
Avenue Court Complex, New Delhi.
The Principal District 8:. Sessions Judge, linst District, Knrkardoomn Courts, Delhi. i
The Director (Administration), Delhi Judicial Acndemy, Sector-I4, Dwarka, New
Dellti- H0078.
The Principal Secretary, Dtzpfartmcnt of Law, Justice & LA, Government ofNCT of
Delhi (GNCTD), Sfgfivel, C-Wing. lit-lhi Secretariat, l.P. Estate. New Delhi-I l0002.

‘ Iq)\£\\- -1<2" Q/i..--M
\ . (Ashok Shnrmtt)

t I V ‘__~:\\ _;_ AssistantRcgistrnr(Gnz.-ll3)
‘ x . V ,__; \(\L' '

 _a  r wt <10 T

Copy lhrwnrdcd ulongwith its enclosure II -tl t||‘t|I mntlon and necessary action to .'

Sh. Viday Prakash. Special Judge (PC At t‘- -\- it ‘. RACC. New DCIJIL
Sh. Sanjay Jindal, Special Judge (PC Act n Witt RACC. New Delhi.
Sh. Szmjay Bonsai. Special Judge (PC Act 1" R‘ -=Coal Block CEISBS). RACC. NPW Delhi-
The Branch In-charge, Administration, rm» Lil, Bail & Filing. Pool Car, Care Taking, Protocol
an Facilitation Centre. RACC. New Delhi

kyfligWebsite Committee, Tis Hazari Ct)‘L|1'l lh lln for uploading on the official website

’b\\\i?$' 3””
(Dig Vinay Si gh

Officer tn-charge (Judicial)
for Principal District & Sessions Judge~

cum-Special .ludgc(PC Act)(CBll
Rouse Avenue Court Complex.

New Delhi.
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Registered O/flee : Supreme Court ofhrdia,
TilaicMarx, New Delhi-1 1000! (India)

TeI.: 0755'-2696766, Email : director.nja@n}a4;ov In

R=r- NJ/tlDirJAc Pr'ogJ202S 26/ I885
thWP  _ ) n Datcdzd September,2li2$

Sub: Regarding Nominations for the NJA Programmes for the Aeadenrie Year-2025-26
from Septcmbcjr,2U25 to Mny.2026 [l'-I-159 to I’-1504]

_ The 10"‘ meeting oi‘ the National Judicial Academic Council (NJAC) was held on 29.07.2025 through
virtual mode. The NJ/\ Annual Training Calendar for the Academic Year was proposed, discussed and finally
approved for being adopted. '

The Academic Prograntmcs of NJA for 202$-2|’: lms been designed in conformity with resolutions
passed in the said NJAC meeting. The Chairperson oi" the NJA. the llon'blc ChiefJustice of India and Ilon'ble
members ofthe Goveming Council and the General Body have also approved the Academic Programmes for
NJA for the Academic Your 202$-26.

A copy ol'thc Academic Calendar for the AY: 202$-26 is enclosed (Annuure-1). Nominations arc
required for the participation ol‘ the Judges of your lllgh Court as well as Judicial Oflicers for the respective
programmes.

The NJA \\nuId be grateful ifyou could kindly nominate three Judges from your lligh Court and three
Judicial Officers from the courts under the supervisory jurisdiction of your lligh Court for the regular
programmes (except special events) to be held during September, 202$ to June, 2026 in the academic year
2025-26. lean understand that nominations Fornll the progrrrnnnes may not be feasible at thisjuncture, and the
general practice has been to send the nominptions two necks before each programme. '

r The Academy will be separately sending requests for riomittations for Regional Conferences to be
hosted by the concerned lligh Courts ofspecilic region and other special events.

‘You are also requested to consider nominations of participant judges! judicial officers, to the extent
possible, ol‘ those who have not earlier attended NJA programmes to facilitate scnsitimtion of rt broader
component ofourjudieial frmily to the benefits ofjudicial tgining and education.

M ll C % ’ tours sincerely,

§&/wvw
(/\niruddha' Bose) .

Hon‘blc Mr. Justice Der.-endra Kumar Upadhyaya
ChiefJustice
Delhi High Court
flew Delhi - I I000}

Copy to: l. The Registrar General, Delhi High Court, Deihi.
_ 2. The Director (Academies), Delhi Judicial Academy, New Delhi - 110 078.


